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IN THE CENTRAL ADMINISTRATIVE TRIBUMAL : HYDERAZAD BENCH

AT HYDERASAD

0A.No.580/99 Date of order: 18-8-39

Between:
B.Satyanarayana <+ Applicant
And
. _l""‘.-.-'_

1. The Unioch of India, rep. by ’/éQEEESTE;\
Tha Chief Post Master Gereral, 45 N
Andhra Circle, Hyderahad-500 oo1. 4&? ﬁﬁviﬁ ‘gi
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2. The Ssnigr Superintendent of Post offices, \#} Sﬂﬂ :;‘f
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3. The Director Geneéral,
Health Servicess - CoHs,
Qesk-1, Hirman Bhavan, . ]
New Dez1lhi - 110 011, ' «.¥Espondents

Counsel for the Applicant - fr.R.Yogender Singh,Advocate
Counsel for the Respondents- Mr.K.Narahari,Add].CGSC

CORAM:

THE HOM'BLE M ,JUSTICE D.H,NASIR - VICE~CHAIRMAN

leard the lszarned counsnl Mr.R.Yogender Singh for
the applicant and the learned standing counssl “r.K.Marahari

Poar the Respondents.

2, It emerqes Prom the submissions mads by the anplicant
that the claim ror reimbursement of the medical expenses of

%.4,4DD/~ incurred by him for his madical trestment has not

‘been alloved inspite of repeated reminders to the respendents.

The learned standing counsel Mr.Marahari states that the
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applicant's case has already been referred %o Respondent
(The Birecter Genaral,Health Seruicea,CGHS,DESk-1,Hirmén 3havan,
Mlew Delhi) on 28.3.94. rdowever, no reply has so far been

received from Respandent Ngl.3.
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3. In that situation; therefore, the interests of

justice wilt E:e served if a direction is given to the
3rd respondent te cnnsider the claim aof the applicant
for reimburser-nent of medical expensas and dispose of
the same uith,i_.n 2 months from the date of receipt of

copy of this order in accordance with lauw and in accordance

with the rulasfu cﬁl the susject.

4. The 0A is disposed of accordingly. No costs.
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